APPLICATION FOR EMPANELMENT OF ADVOCATE
T TR EVIFANELIVIENT OF ADVOCATE

1. NAME OF THE APPLICANT

2. AGE & DATE OF BIRTH

3. OFFICE ADDRESS

4. CHAMBER ADDRESS

5. EDUCATIONAL QUALIFICATION
6. ENTORLEMENT NUMBER

7. E-Mail ID & Mobile

8. NUMBER OF YEARS OF PRACTIVE

9. ASSOCIATED ADVOCATES DETAILS

S.Ezhil Raj

42 YEARS & 20/05/1975

No.98, Pammal Main Road,
Pammal, Chennai - 600 075.

No.223, NSC Bose Road,
YMCA Building 3™ Floor,
Chennai- 600 001.

M.B.A., L.L.B.,
MS.1021/2012, dated 17/04/2012

ezhilrajadv@gmail.com &
9382200008 & 9566148658
6 Years & Madras High Court

5.No | Advocate Name ERL Number No of Years Practice | Remarks

1 Mr.5.Ezhil Raj Ms.1021/2012 | 5 Years High Court & District Courts
2 Mr.T.Thangamani | ER No.87/1975 | 42 Years High Court

3 Mr.GJAYAKUMAR | MS.262/2008 9 years High Court & District Courts
4 Kavitha M5.1422/2011 | 6 years High Court & District Courts

Declaration

I hereby declare that the particulars furnished above are true and correct ant

that nothing is false and nothing immaterial.

Place :Chennai
Date : 08.06.2018

Signature o}f

2
he Applicant




